
ACT No. XXXVl OF 1939 
[PASSED BY THE INDIAN LEQISLATUI<.E.] 

(Rece ived  t h e  assent of t h e    over nor' General on t h e  
29 th  Xeptember, 1939.) 

It is hereby enacted as follows :- 

1. (I) This Act may be called the Indian Air Force Short title, 
extent and Volunteer Reserve (Discipline) Act, 1939. commcnoe. 

(2) It extends to the whole of British India and ap- 
plies to members of the Indian Air Force Volunteer Re- 
serve wherever they may be. 

(3) It shall come .into force on such date' as the 
Central Government may, by notification in the official 

.. Gazette, appoint in this behalf. 

2. The Central Government may make rules for the Power to 

government, discipline and regulation of the Indian Air 
Force Volunteer Reserve. 

person belonging to His Majesty's Indian Air Force, and 
shall continue to be so subject until duly released 3 

&om such training or service, as the case may be. 

reasonable 
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